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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

800800

Commercial Complex(BDA),
Indiranagar,
Bangalore- 560 038.

peteds 9 MAR 1988

CONTEMPT GF COURT APPLICATION NO 15 /88 ()
IN APPLICATION NO. 105/87(F)
wo p.NOo
APPLICANT : Vs RESPONDENTS. '
Shri M.J. Ramachandra Rac The GM, Wheel & Axle Plant, Bangalore

To

1. Shri M.J. Ramachandra Rao
103, *A' Type :
Wheel & Axle Plant Quarters , -
Yalahanka Upanagar : :
Bangalore = 560 064

2. Shri m.S. Anddaremu
Advocate
128, Cubbonpet Main Road
Bangalore = 560 002

3. The General Managsr
' Wheel & Axls Plant
Indien Railways
Personnel Branch
Yalahanka
Bangelore - 560 064

4, Shri m, Sreerangaiah
Railway Advocate
3, S.P, Building, 10th Cross
Cubbonpet Main Road
Bangalore - 560 002

Subjects SENDING_CQOPIES OF DRDER PASSED _BY THE BENCH

Please find encloced hercwith the cooy of ORDER/SGA%
XHWPEARKONBEX passed by this Tribunal in the abéve said LSenrenst,
3-3-88 |

on 3
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: In the Central Administrative
Tribunal Bangalore Bench,

Bangalore

ORDER SHEET

Contempt of Court Application No---w..
Applicant
M.J. Ramachandra Rao - V/s

Advocate for Applicant

M.S. Anandaramu

I J

.. of 1988
Respondent

The GM, Wheel & Axle Plant, Bangalore

Advocate for Respondent

M. Sreerangaish

Date Office Notes

T

WENTRAL ADRIRISTCZTE = THIDURAL
ADBITIOHALVBENCH
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Shri M.5. Anandaramu, learnad
counsel for the complainant, pressnt.

Shri M. Sreerangaiah, learned
counssl for the contemners, present.

It is brought to our notice by
Shri Sreerangaiah that the order passed
by this Tribunal in A,No. 105/87 has been
complied with, This is not disputed by
Shri Anandaramu,

In view of the above, we drop the
contempt of court proceedings.

| No costs.
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